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Ltd.. Ujjain retrenehed 103 workers 
~ wbo' haTe been workiBg in the plant 

fOl" abOUt 6 to 7 years when the plant 
wl1l!!l oYlled by the Food Corporation 
of Iaaia; 

(b) whether it is a fact that when 
"the p'" changed ownership from 
F.e.I. to Modern Bakeries they had 
anaouaeed that there will be no 
retreDclunent; and 

E e) if so, the steps being taken to 
t.ak.e back these 103 retrenched 
wOl'ker8? 

'nil: KlNISTER OF AGRICUL-
TURE AND RURAL RECONSTR'GC· 

~ TIOR (SHRI BtRENDRA SINGH 
RAO): (a) and (b). No, Sir. There 
Ill .. beea. .0 retrellchmeRt of reiulal 
eBlPIoFees from the Ujjain Plant 
t~. o..-er by Modern Bakeries fron1. 
tile J'ood Corporation 4()f India. How-
enr there were 103 casual employees • "WtIo were engaged by the Food Cor-
PG~ from time to time depending 
... their need.t3. The Modern Bak-
edes (Iadia) Ltd. will also Use them 
u "'Ile .aa and when required, on 
tk* existing ter~ and conditions. 

(e) Doea not arise. 

...... Developmst ill Maharashtra 

• ua. SHRI R. K. KHALGI: Will 
the KiMfter of WORKS AND HOUS-
ING be pleased to lay a stateillent 
l'Showi.i: 

(Ie) the cities in lIaharashtra wruch 
he... been selected for the Central 
Go'WWaments scheme of integrated 
urbaA de .... elopment; 

fb) whether the Government of 
Ma"rashtra have '3ubmitted the 
details of each ot the schemes for such 
cities for further GaIlction; 

(c) if 80, of which cities and when; 

(d) when the final sanction IS to be 
liven fOr such Gchemes; and 

(e) what are main features of the 
scheme and nature of financial aSlist.- ~ 
ance by the Centre? 

THE MlNISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
Under the Centrally Spoll.30red 
Scheme for Integrated. Development 
of Small and Medium Towns, Central 
financial assistance in the form. of 
loan has so far been given to the Gov-
ernment of MaharaGhtra for integrated 
projects relating to the follOWlng 
towns:-

Name of 
town 

Components for 
which central . 
assistance was 
given 

Amount 
of 

Bani 

allis-
tance 
(RI. in. 
laklu) 

Agricultural Product" I • 50 
Marketing Yard and 
Industrial Estate. 

Parali Vaija-
nath 

Sites and services 2' 50 

Manmad Upgradation and wi- I' 5 
dening of roads and 
construction of two 
low level bidges . 

(b) and (c). In addition to the pro-
ject~ mentioned above, project report • 
for the following towns have also beeR 
receiyed from the Government of' 
liIahara.3htra in February 1980 for 
financial assistance under the schente: 

1. Yavatmal 

2. Washim 

- 3. Ratnagiri 

-t. Satara 

5. Amalner 

e. Baramati 

7. Parbhani 

8. Kamthi. 
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(d) The project report for int_egra-
ted development of yavatmal will be 
taken i up for consi~eration by ~he 
Sanctioning Committee along wIth 
similar projects received from otheL" 
State Governments. The proJect 
reports in respect of the remainIng 1 
towns have been scrutinised and the 
State Government has been requested 
to fw-nish additional information i!1 
re~tion to the3e projects. These 
projects will be taken up for consi-
deration of financial assistance alter 
the necessary clarifications/additional 
information are received fro~ the 
Government of Maharasbtra. 

(e) The Scheme for Integra1.(.d 
Development of Small and Mediun1 
Towns envisages provision of financial 
aGSfstance by the Government of Indi::t 
for selected items of development to 
the State Govp,rnments/Unlon Terri-
tories to serve the integrated develop-
ment of selected small and medium 
towns. The following are the main 
features of the Scheme:-

(1) Central financial assiitance is 
provided on matching basis in tne 
form of loan not exceeding R13. 40 
lakhs for anyone project. 

(2) The following components of 
the integrated project are eligible 
for Central financial assistance:.-

(i) Land acquisition and deve-
lopment relating to residential 
ailemes, including sites and 
Hryice!. 

(ii) Traffic ..and transportation 
~o subserve the shelter and em-
ployment cOmponent of the pro-
ject, including construction of 
ro.ads and improvement/upgrada-
tion of existing roads, but exc lu-
ding purchase of motor vehicle.3. 

(iii) The development of man-
dis/markets, provision of Indus-
trial Estates and provision of 
servic~ and facilities for the 
benefit of agricultural and rural 
development in the hinterland. 

(3) The following components of 
the integrated project are to be 

founded from State Plans:-
(i) Slum improvernentlupgrada-

tiol'l urban renewal and small-, , , 
scale employment ge~eratiOil 
activity. I • " 

(ii) Low cost .schemes of wa~~ 
supply, sewerage, drainage and 
sanitation. 

(iii) Parks and playgrounds. 

(iv) AssistanCe for the purp05e 
of making modifications, wherever 
~ece3sary, in city master plans to 
permit mixed land use. 
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